2241 Oral Answers

Shri S. K. Patil: This is purely the
concern of the State Government. We
hardly come into the picture. We
only come into the picture so far as
the production is concerned; we want
to be assured that production does not
suffer. If the State Government in
their wisdom decide that this should
be done under the land ceiiing, they
have every right to do so.

Shri Sinhasan Singh: May I know
whether the Government have any
figures giving the total acreage of
such farms with the sugar factories
State-wise?

Shri S. K. Patil: I have not got the
figures here, but if the hon. Member
wants I can supply them.
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Shri Thimmaiah: May I know
whether this decision will apply to
farms owned by factories run on a
co-operative basis?
Shri S. K. Patil: No. Factories run

on a co-operative basis do not come
under this land ceiling scheme.

Shri K. C. Pant: May I know
whether it is a fact that this matter
was considered by the Planning
Commission and the Planning Com-
mission was generally not in favour
of sugar factory farms being taken
over by State Governments?

Shri S. K. Patil: I gave the stipula-
tion that the Government and the
Planning Commission have made,
namely, that where the production is
the maximum and all technical
methods are employed it should not
generally be done. After that, if the
State Government comes and says:
“no, the sugar production is not going
to suffer”, it is their responsibility; we
must accept their word and allow
them to do what they want.

Shri Dasappa: May I know whether
the Government has clearly given
any advice to the State Governments
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that taking up of these large-scale
sugar farms run by factories would be
heipful for greater production or it
would go against production? What is
the advice that has been given?

Shri S. K. Patil: The advice of the
Government is that the production
will go down. I hold up the schemes
for years together belore permission
is given. But it is purely in the dis-
cretion of the State Government, and
if they say it is not to be done, sure-
ly I must not question the bona fides
of the State Government.

Ticketless Travel

*388. Shri P. C. Borooah: Will the
Minister of Railways be pleased to
state:

(a) how far the incidence of ticket-
less travel had been in vogue on the
different railway zones during each
of the last three years; and

(b) what measures are proposed to
be taken to minimise the incidence of
ticketless travel?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Ramas-
wamy): (a) A statement showing the
number of passengers detected tra-
velling without tickets on differen:
Railways during the last three year:
is placed on the table of the Sabha.
[See Appendix I, annexure No. 63].

(b) A statement listing the various
measures to combat ticketless travel
is also laid on the table of the Sabhu.
[See Appendix I, annexure No, 64].
These measures will be continued.

Shri P. C. Borooah: May I know how
many cases of ticketless travel have
been brought to book during 1960-61
and 1961-62, and what is the amount
realised from the offenders?

Mr, Speaker: Is not that given in
the statement?

Shri S. V. Ramaswamy: These are
published figures in part (1) of the
report of the Railway Board.

Mr, Speaker: These are published
figures in documents accessible to
the hon. Member.

Shri Fatehsinhrao Gaekwad: May
I know whether any estimate, even a
very rough one, has been made of the
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loss to the State Exchequer due to
ticketless travel?

Shri S. V. Ramaswamy: Yes, We
have a Central Ticket Checking
Organisation and we have conducted
a sample survey. On an estimate,
about 5 per cent. of the passengers
who travel are ticketless and the loss
is about Rs. 4 crores to Rs 5 crores
per annum.

Shri P. C. Borooah: May I know
whether it is a fact that the ticketl
examining staff themselves induce

the passengers not to purchase tickets
from the ticket selling counters and
to take tickets from them?

Mr. Speaker: We are having the
discussion on the Railway Demands
for Grants, When the Demand relat-
ing to the Railway Board is taken up
all those things can be discussed.

Shri Jaganatha Rao: The statement
says that ticketless travel on the
Northern Railway is steadily on the
increase. Is the Government think-
ing of taking more effective steps to
check this evil on the Northern
Railway?

Mr, Speaker: The statement might
be pursued. If the hon. Members
have got anything more to suggest
they can be suggested. When I saw
the statement, I could not conceive
of any other measure.

Shri Tyagi: According to this
statement, in 1961-62, the total num-
ber of passengers detected travelling
without tickets or with improper
tickets was 7,591,204, What was the
tota] amount realised from them?

Shri S. V. Ramaswamy: 1961-62
figures are not available, but I can
give the figures for 1960-61.

Shri Tyagi: Yes, please.

Shri S, V. Ramaswamy: For 1960-61
the amount realised was Rs. 1.83
crores. -

Shri D. N. Tiwary: May I know .
whether instances have come to the
notice of the Government where Gov-
ernment servants travel without
tickets and, if so, whether any steps
have been taken to see at least they
do not travel without tickets?
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Shri S. V. Ramaswamy: Some such
cases have come to our notice and we
have taken action.

Mr. Speaker: I find that more and
more Members are becoming interest-
ed in ticketless travel.

Shri M. L. Dwivedi: From the state-
ment it appears that the incidence of
ticketless travel is the largest in the
Northern Railway and the measures to
prevent it are uniform thiroughout the
railways. Will the Government take
some special steps to check it in the
Northern Railway in view of the
fact that it is the largest there?

Shri S. V. Ramaswamy: It is a sug-
gestion for action.

Shrimati Yashoda Reddy: I would
like to know from the hon. Minister
how many such cases were found out
with the help of public co-operation,
apart from the railway servants them-
selves,

Shri S. V. Ramaswamy: Generally
speaking, there has not been much of
co-operation. If further particulars
are needed, a separate question may
be put.

Shri Mohammagq Tahir: May I know
whether it is a fact that TTIs while
checking tickets are being attacked
and beaten by the ticketless travallers?
1 so, do Government propose to give
some protection to these TTIs?

Shri S. V. Ramaswamy: It is very
regrettable that our railway officers
have been attacked that way. It is
also regrettable that the general public
do not co-operate in apprehending
such people.
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Shri Priya Gupta: The staff has
be>n decreased in spite of the fact
there was more work consequent cn
increase in ticketless travel. That ‘s
No. 1, No., 2, . . .

Mr. Speaker: Let No. | alone re-
main.

Shri Priya Gupta: No. 2, though
stations have been opened . . .

Mr. Speaker: Order, order I have
restricted the hon, Member to one
question.

Shri Shahnawaz Khanj I do not
know of any stations which have
been opened where arrangements for
sale of tickets have not been made.
If the hon. Member gives more parti-
culars, I should look into it. But I
might inform the hon. Member that
on every train there is a conductor
guard and the TTE who prepare
tickets. They can give them to the
passengers.

Some hon. Members rose—
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Mr. Speaker: I find it is an ever-
growing question where more and
nmore members are getting interested.
Then it would be endless. Next
question.

Development of Mangalore and

Tuticorin into Major Ports
+ .
[ Shri Ramanathan Chettiar:
| Shri Hanumanthaiya:
389 [ Shri A. K. Gopalan:
-. 7 Shri Basappa:
| Shri Mohsin:
| Shri Muthiah:

Will the Minister of Transport and
Communications be pleased to state:

(a) the steps taken for the develop-
ment of Mangalore ang Tuticorin
Ports so far during the Third Five
Yeear Plan period;

(b) the amount earmarked for
cach of the two ports; and

(c) the target for the execution of
the job?

The Minister of Shipping in the
Ministry of Transport & Communi-
cations (Shri Raj Bahadur): (a) to
(¢c). A statement is laid on the
Table of the Sabha:

STATEMENT

(a) As regards Mangalore, experi-
ments and investigations for deter-
mining the site of the harbour have
already been completed. Further in-
vestigations, surveys and borings are
at present being carried out by the
Mangalore Port Trust to decide the
lay-out of the port. A Field Divi-
vision, under an Executive Engineer,
has been appointed to carry out these
investigations quickly, On comple-
tion of these investigations and sur-
veys, the detaileq designs and esti-
mates will be prepared. As regards
Tuticorin, detailed investigations for
determining the lay-out of the Port
ang for the preparation of designs
and estimates are being carried out.
These investigations are at present
being carried out by the Tuticorin
Port Trust. A Field Division, under
an Executive Engineer, has been
appointed to carry out these investi-
gations quickly. On completion of





